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difficult to be handled by the plan-
ters, the use of ‘Bay 5072-70%’ is 
easily understood by the planters.

In the. interest of earning v&uable 
foreign exchange through the ea$o*t 
of cardamom, in the interest of sus-
taining the livelihood of 80,000 work-
ers an(* in the interest of thousands 
of planters, the Government should 
allow the import of this chemical 
4Bay 5072-70%’ to the Cardamom 
Planters’ Association, Bodinayakanur. 
Tamilnadu or to the Cardamom 
Board for distribution to the planters 
for exterminating this dreadecf'aisease, 
Azhukal, which will destroy all plan-
tations. b
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MOTION RE. INTERNATIONAL. 
SITUATION AND POLICY OF GOV-
ERNMENT OF INDIA IN RELATION 

THERETO—Contd.

MR. DEPUTY-SPEAKER: Now the
House will take up further considera-
tion of the following motion moved 
by Shri P. V. Narasimha Rao on the 
18th September, 1981, namely: —

’ “That this House do consider the- 
present international situation an  ̂
the policy of the Government o f 
India in relation thereto.’ ’

Shri Satyasadhan Chakraborty was on 
his legs. He may continue.

SHRI SATYASADHAN CHAKRA-
BORTY (Calcutta South): Mr.
Deputy-Speaker, Sir, I continue my 
speech and tell the Members that I 
emphasise the point that to-dav we 
are faced with a grave problem. The 
problem is that the war clouds are 
gathering over the world and'lhe Han-
ger of nuclear war is real' in thfr 
world to-day.

Now, Sir, the House will agree wilf 
me that we T e q u ire  peace not only ini


